PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF FEBRUARY, 2016

HIGH COURT OF MANIPUR

Institution during the month

Disposal during the month

Closing balance at the end

% increase or decrease in
pendency vis-a-vis previous

Disposal of cases which are
more than five years old

Pendency of cases which are
more than five years old at

Sl. Opening Balance of the month
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
1 3195 139 3334 161 3 164 192 12 204 3164 130 3294 -0.97 -6.47 -1.20 59 0 59 239 31 270
SUBORDINATE COURTS OF MANIPUR
% increase or decrease in Pendency of cases which are
. . i . . Closing balance at the end ’ . . . Disposal of cases which are v :
s Opening Balance Institution during the month | Disposal during the month pendency vis-a-vis previous . more than five years old at
: of the month more than five years old
No. month the end of the month
Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total Civil | Criminal| Total
2 3677 3382 7059 302 206 508 204 151 355 3775 3437 7212 2.67 1.63 2.17 82 16 98 617 836 1453




